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I. Regional Leprosy Training Ii::istitute, 
Aska, Distt. Ganjarn. 

2. Leprosy Training Centre, 
Berhampur, Gangam. 

Uttar Pradesh 

1. Leprosy Training Centre, 
Rarabanki. 

2. Leprosy Training Centre, 
B.H.U., Varanasi. 

3. Leprosy Training Centre, 
Central J AIM A Institute. for Leprosy, 
Tajganj, Agra. 

4. Leprosy Training Centre, 
Dchradun. 

West Bengal 

1. Leprosy Training Centre, 
Bankura. 

2. Leprosy Training Centre, 
School of Tropical Medicine, 
Chittaranjan Avenue, 
Calcutta. 

3. Lep~osy Training Centre, 
Purulia Leprosy Home and Hospital, 
P.O. Box. 9, Purulia. 

4. Leprosy Traiai~g Centre, 
Ramrajatala, Howrah. 

Opening of Hospitals In States and Location 
lo Orlssa 

5118. SRRI ARJUN SETHI : Will the 
Minister of H EAL TH AND FAMILY 
WELFARE be '()leased to state : 

(a) what is the number of hospitals 
under State and Central Government ; 

(b) whether the Central 
ave me schemes to o pen 

in d iffti:e'nl tates • and 

Government 
re . ho pita ls 

(c) if so, the number and locations of 
the places in the State of Orissa where hos-
pitals are going to be opened ? 

THE DEPUTY MINISTER JN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI .KUMUDBEN M. 
JOSHI) : (a) According to the latest 
information available, tho number of Hos-
pitals under the Central and State Govern-
ments is as follows : 

1. Allopathic 3454 
2. Ayurvedic 258 

3. Unani 18 
4. Siddha 105 

5. Homoeopathy 44 
6. Naturopathy 5 

---
TOTAL 3884 

(b) and (c). Th i Ministry has no 
proposal to open any Hospital under its 
administrative control in any State. Open-
ing of any Hospital in a Sta te for public is 
primarily the concern of the State Govern-
ment. 
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Alleged Racket in Recruitment of Khalasis 
in Southern Railway 

5121. SHRI B.D. SINC':iH : 
SF1Rf RASHEED MASOOD : 
SHRI BALASAHEB VJKHE 
PATIL: 
SHRI DAULAT RAM SARAN : 

\\'ill the Minister .of RAILWAYS be 
pleased to state : 

(a) whether attention or Government 
has been drawn to rhe press J.l'cport appe r-
ing in the trn:'li~n Express on 14 Joly. 1983 
re. recruitment of Kbalasi:s in the railway 
engineering workshop in Arakkonam ; 

(b) whether agents have been demanding 
huse amount for offerins job of kbalasis ; 

(c) · whether the constitution of tlie s 
tion commitee was contrary to the establi-
shed procedure ; 

(d) wl1ether there h been . alterations in 
the interview marks of the candidates and an 
unusual hurry in ttle despatch oP appoint· 
ment letters and the medical check up ; 

(e)· whether thO:Geaeral Maoa~r of the 
Southern Railway transferred the Deputy 
Chief Engineer, and reverted' tbe AssistaI(t 
Production Engineer and the A&sistant 
Works Manager who were members of the 
selection committee ; and 

(f) ir so, whether any enquiry ha-s been 
made by Gov.ernment in the matter,. if so, 
the result therof and the action taken there-
on? 

THE MINISTER OF RAILW S 
(SHRI A.B.A. GHANI KHAN CHAO-
DHURY) : (a) Yes. 

(b) No. 

(c) No. 

(d) In a few cases, unauthorised altera-
tions of the interview marks were only 
detected. Corrective action has been taken 
thereon. 

(e) and (fj. The matter was investi-
gated by the Vigilance Organisation of the 
Southern Railway. On the basis of the 
investigation report, appropriate action has 
been taken against the concerned Clrlticers 
resulting in transfer of one and reversion of 
two others. Disciplinary action against a 
fourth officer is in progress. 
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